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Instructions regarding Temporary Ap
pointments in Co!leg:es of Delhi 

University
I

2490. SHRI DURGA CHAND: Will 
the Minister of EDUCATION. SO
CIAL WELFARE AND CULTURE 
be pleased to state:

(a) whether U. G. C. had issued ins
tructions during Emergency that only 
temporary appointments be made 
against newly created posts in the col
leges of Delhi University;

(b) whether these instructions had 
been flouted by colleges by making 
permanent appointments against these 
newly created posts;

(c ) if so, the names of colleges 
which have flouted these instructions 
and action taken against them; and

(d) broad outlines of the instruc
tions issued by the U. G C to the col
leges during Emergency?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(DR. PRATAP CHANDRA CHUN- 
DER): According to the informa
tion furnished by the University 
Crants Commission no such instruc
tions were issued.

(b) to (d) Do not arise.
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